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R eport o f  th e  Expert Standing 
Committee under LC.A.R.

*1011. Shri C. R. Chowdary: (a )
W ill the Minister of Fpod and Agri­
culture be pleased to state whether 
any Expert Standing Committee has 
been set up under the Indian Council 
of Agricultural Research?

(b ) If so, has any report been sub­
mitted to the Indian Council of A g ri­
cultural Research with a review of 
steps taken in each State for evolving 
pure strains for the main food crops 
and for distributing them in the years
1951-52 and the first half of the year
1952-53?

(c ) What is the extent of the area
that has been brought under pure and 
improved seed in each State? '

The l>fiiiister of Agriculture (Dr. P. 
S. DeshmuMi): (a )  It has been decided 
to set up a Central Seeds Committee 
in the Ministry of Food and Agricu l­
ture itself with a membership of five 
experts partly from the Ministry and 
partly from the State Governments 
and two representatives of growers to 
be nominated,

(b )  No. The Committee has not yet 
met.

(c ) The latest information is that 
contained in App. X  of the G row  
More Food Enquiry Report, copies of 
which were circulated to Members. A  
copy of the same is placed on the 
Table. ^Sec Appendix V I, annexure 
No. 60.]

Shri C. R. Chowdary: M ay I know  
what steps are being taken by the Gov­

ernment to popularise the use of pure 
strains?

Dr. P. S. Deshmukh: The steps taken 
are, I believe, well-known.

Shri C. R. Chowdary: W hat is the 
agency employed for distribution of 
the same?

Dr. P. S. Deshmukh: It is the A gri­
culture Departments of the State Gov­
ernments.

Pandit K. C. Sharma: Has the Gov­
ernment evolved any scheme to sepa­
rate the seed areas for the purpose of 
seed preservation?

The Minister of Food and Agricul­
ture (Shri Kidwai): Every State has 
some seed farms.

Shri V. P. Nayar: W hat is the pro­
portion of the area under cultivation 
of pure strains to that under cultiva­
tion of hybrid strains?

Dr. P. S. Deshmukh: I have a lread/  
replied that the latest information is 
contained in the Grow More Food En­
quiry Report, and I have placed a 
copy on the Table.

Shri V. P. Nayar: That is with res­
pect to total area under cultivation. I 
want the proportion of pure strains to 
hybrid strains.

Shri Kidwai: It is a question of cal­
culation and computation which may 
be made from the reports.

SCiri V. P. Nayar: Does it mean that 
the rest of the area is under hybrid  
cultivation?

Shri Kidwai: Maybe.

Mr. Deputy-Speaker: The hon. Mem­
ber w ill kindly look into the report 
and make the calculations.

Pandit K. C. Sharma: Has Govern­
ment done anything to enthuse the cul­
tivator himself to separate a particu­
lar area for seed purposes?

STjri Kidwai: Sometimes it is done, 
and I think the hon. Member w ill find 
in the neighbourhood of his own dis­
trict there are many producers whose 
produce is purchased by the Govern­
ment for seed purposes.

Pandit K. C. Sharma: M y question 
is not that. I want to know whether 
Government has evolved any scheme 
for every cultivator to separate a par­
ticular area for seed purposes; or has 
Government done nothing of the sort?

Shri Kidwai: I think if every culti­
vator starts doing it then Government 
will not be asked to intervene! .

Shri T. N. Singh: Have Government 
accepted in full the recommendations 
of the G row  More Food Committee in 
regard to seed production and distri­
bution, and have they been implement­
ed?

Dr. P. S. Deshmukh: On the whole, 
yes. Sir. I would not swear that every 
recommendation has been accept^. 
The hon. Member was, I think, a Mem­
ber of the Committee. And most of 
the recommendations have been ac­
cepted. ,
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Shri Sarangadbar Das: M ay I know  
whether Governnjent are satisfied that 
the State Governments have enough 
farms and seed nurseries to spread the 
new strains developed by an experi­
mental station?

Shri K idwai: I have seen such farms 
in Orissa.

Shri Rag:havaia£i: Is the Government 
aware of the complaints made by the 
peasants’ organisations in States re­
garding the irregularities in the dis­
tribution of seeds to the peasants and 
if so, what have Government done to 
remedy this?

Shri K idwai: Such complaints are 
sometimes received. The Centre knows 
that the State Governments are con­
cerned and we draw  their attention to 
such complaints.
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The Deputy Minister of Communica­
tions (Shri Raj Bahadur): (a ) The fol- 
lowmg steps have oeen taken to popu­
larise the use of Hindi in the De­
partment:—

(i ) Recruits to the Indian Postal 
Service Class I are now required 
to pass a test in Hindi which has 
bi'.n included as a Compulsory 
sutijof'L in the Departmental Exa­
mination.

( i i )  Hindi has been placed on 
par with the regional language in 
all Postal Circles. A ll fresli re­
cruits have therefore to posses.- a 

knowledge either of regional lan­
guage or of Hindi.

( i i i )  Instructions have .been issu­
ed to see that no articles address­
ed in Hindi are refused for .booking 
at any post office. *

(iv ) Hindi is also used on post­
age stamps, pQstcardsi, and inland

• letters.

(v )  Obliterating stamps supplied 
to newly opened post offices are 
in Hindi.

(v i ) Special arrangements for 
transmission of telegrams in In­
dian languages in the Devnagri 
script exist at about 100 places.

(v li) Greeting telegrams can 
also be sent in Hindi.

(v iii) Telegraphic Money Orders 
in Hindi can be exchanged bet­
ween a few  cities in Uttar Pradesh  
and Bihar.

(i 3̂ ) Registration of abbreviated 
telegraphic addresses in Hindi was 
introduced from 1- 1 -53.

(b )  The current year ig practically  
over. The Department has taken up 
interalia the following steps to m ake  

Hindi more popular:—

( j )  The Department is consider­
ing whether any incentives in the 
shape of cash rewards, issue of 
certificates, commendatory entries 
in confidential records, can be ofler- 
^  to the employees for learning 
Hindi.

(i i ) The Department is also 
negotiating with State Govern­
ments whether they will be wiUing 
to open Hindi classes in P. and T  
offic^ for P. and T. employees as 
an integral part of their plans if 
any, for the propagation of Hindi.

(iii) Forms used by the public 
are .being printed in Hindi for pos­
tal Circles where Hindi is well 
known. In other Circles, bilingu- 
^  forms w ill be introduced and  
they will be replaced ultimately 
by forms in Hindi.

(iv ) The preparation of a Hindi 
Edition of the P. and T. Guide 
which is used by the public as a 
book of reference, has been taken 
up. The Hindi Edition of the P. and 
T. Pocket Guide is already being 
published.

(v ) Telegram forms and en­
velopes in Hindi are to be intro­
duced, shortly.

I beg to apologise for the length o f  
the reply.

^  ^
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